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O R D E R 

06.02.2020  The arguing Counsel for Respondent is not present. 

Advocate - Ms. Vaishali Goyal states that as the Counsel at Bengaluru was not 

available due to his marriage, necessary steps to comply with Order dated 16th 

January, 2020 could not be taken. She seeks time to file the Chart as was 

directed.  

 List the Appeal as part-heard before this Bench on 27th February, 2020 

at 12.30 P.M. 

  

 
     [Justice A.I.S. Cheema] 

      Member (Judicial) 
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Member (Technical) 
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